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1 2 3 

MaDJpur 1604 2601 
" 

Yeahalaya 1662 2794 

Naaaland 2.0188 4065 

Tripara lUI 1850 

Aruoachal Pradesh 3169 5355 

Mizoram 2421 4180 

Bas. year ror popul"Uon estimates aled : 
(a> For Sixth Five Y,ar Plan: 1983 
(b) For Seventh Five Year PJad : 1987 

CrAlls" 1 •• titDte of Malbe •• tical Sde.ce 

5424. SaRI SA1FUDDIN CHOU-
DHARY: Will tbe PRIME MINISTER 
be plea sod to state: 

(a) whether tbe Institute of Matbe-
matical SCIence bas been (acina severe 
crills; aDd 

(b) if 10. steps takon to resolve tbe 
problem in thi. pioneer iOllilution? 

THB MINISTER OF STATE IN THE 
MINISTR Y OF SCIENCE AND TECI-{-
NOLOGY AND MINISTER OF STATE 
IN THB DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
BLECTRONICS AND SPACES (SHRI 
1t.R.. NARAYANAN): <a) and (b) No. 
Sir. It i. Dot correct to say tbat the 
lDadrure Is raalll a cnsil. However. 
Ibere were come administrative issues 
which have been sorted out by tbo Board 
of GovvDorl of tbe Inltitute at its meet-
iDI OD 15th July. 1988. 

Self-reU •• ce ,. Electro.le. 

452$. DR. KRUPASINDHU BHOI : 
WJJJ tbe PRIME MINISTER. be plfQCd 
to atate ~ 

... ) • .ltether GovtfDmeat have coDstf. 
_.. .~. .... 'oreo 'or Iflr 
reUuc. bl 2000 A.D.; 

(b) if so, tbe specific .teps taken by 
t"lt force to become setf roliant In the 
field of EJectronics; and 

(c) the otber details tbereof ? 

THE MINISTER OF STATE IN TaB 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND MINISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY. 
ELECTRONICS, A~D SPACES (SHIll 
K.R. NARAYANAN : (a) Yes. Sir. 
Department of Electronics has constituted 
an Electronic Compooent Task Force, 
especiaUy focussed OD lar,e Scale Intqra-
ted/Very Larlle Scale JDtC8raled(LSJ/VLSI) 
devices to acbleve seJf-rebance by 2000 
A.D. 

(b) and (c) Tbe Talk Force ia conti-
DuiDg itt deliberatioDs and it ha, yet to 
submit its final report to tbe Oovernmeat 
lor consideratioo. 

POI"" 0' ............. ,. at .. . 
"at.oa 

4526. CHAUDHARY IlAOHURAJ 
SINGH : Will the PlUME MINlSTEIl 
be pleated 10 •••• e : 

(I) WbclMr GOftflUDCilt orden 
deatly Itipol.t .. postiDa of both husbaacl 
aDd .i"·.t the .... _doa; 
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(b) if 10 •• heth~r tbese Instructions 
are beina followed in re •• rd to pottln._ at 
dUferent stations by tbe Board of Contra' 
Excile and Cultoms. if not. the reasonl 
for non-compJianco of Goveromoot 
orden; and 

(C) if 10. tho number of worklna 
couples so potted at different stations by 
the Board or Central Excise and 
Customs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEV.\NCES & PENSIONS AND 
MINISTER OF STATE IN THE MINI-
STRy'OF HOME AFFAIRS (SHRI p. 
CHIDAMBARAM: (a) aad (b) Guide-
Jines Issued to all Ministries/Departments 
cnvilago pOltings of spoule. at tbe same 
station in respect of employees of Central 
Government and Central Public Sector 
Underfaki",. 5uf,ject to fulfilment admini-
strative .. equir~ments. Tbese ,uidelines 
are kept in view by tbe Central Board of 
Bxc;te and Customs and tbe various 
authorities thereunder, wbiJe conslderinl 
requests for positing of busband and wife 
tbe lame .tation. 

(c) Since requests for positiol of 
busband and wife at tbe same Itation are 
dealt with b, the competent autborities 
at variOUI levels. information in this 
rqard it not centrally available In tbe 
Board. 

New. He. PoIJ~_a. "eU. of la. 
crab .... 

4527. SHRI RAMASHRAY PRA .. 
SAD SINGH : Will the Minister of 
HOME AFFAIRS be pleased to .tate : 

<a) whetber GovOFnmfnl are a.are 
of tbe news itfm appeared in tbe ·Timet 
of India· dated :2 AugUlt, 1988 UDder tbe 
caption -Pollceman-victtm of laDd-arab 
__ ••• atiDl tbat tbe land arab Pili I' 
io operation in the capital; 

(b) if 10. the dotallt thereof aod 
die action Government have taken or 
PfOPOIO to take .,...., ,be ,oi'", 

(c) the details or lacb calel reported 
durin. the lalt tbree yean in Delbl; 

(d) tbe action taken in lucb Calel; 
and 

(0) tbe steps taken to avoid recurre-
nce of such incidents 'I 

THE MINISTER OF STATE IN THB 
MINISTRY OF PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
P. CHIDAMBARA,...): <I> Yes. Sir. 

(b) There was a dispute between 
Inspector Mobinder Singb of Delhi 
Police and Sbri Ja,blr Singh resident of 
NanRk Pura Market. "lew Dethi over 
tbe possession of a plot of land in Sadh 
Nagar. in the area Of Police Statioo Dabri 
Ne_ DeJbi. A complAint u/8 145 Cr.p.C: 
was fiJed io tbe court to SDM. New Delbi 
for sealloa off tbe property and to decide 
tbe cla:m of tbe paru~.s. In order to 
avoid any breacb 0' peace. of case uls 
107/ J SO Cr.P C. wa. also suhmitted in 
tbe court of Special ExecutIve Magistrate 
Soutb West District. ' 

(c) No lucb incident bat come to 
tbo notice of Delhi Pollee. 

(d) and (0) Pdico remalns v1ailant 
and wbenever any compJalOt is receIved, 
action i. taken in accordance with law. 

PlaDDIDI of bill area. of Jammu A 
Ka,bmir 

-4528. SHRI MOHD. A YUB 
KHAN: Will tbe Mlolster of PLANN. 
INO be pleased fO state; 

(a) wbetber pAce of development in 
bill nreas of Jammu l' od Kashmir i •• Iow .1 compared to tbe dcyclopment of reat 
of tbe State; 

(b) if '0, wberber Government pro-
poIC &0 conduct a locio-oconomlc survey 
fbt. re.ion; and 

Ic) I' 10, th. detail. 0' rbe pro-
.... 1IIIDeI propolOd tor tbe rapid develop.. 
IMDt of tbt. reaJon 1 




